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Government of Pakistan exignded co-
Operation in securing the safe return of the
Passengers, the crew and the aircraflt. No
concemions were made by Government of
India to the hijackers,

On October g, 1976, an official spokes-
man of the Government of Pakistan stated
that preliminary investigations against
hijackers had been completed and they
would be tried for violating the laws of
Pakistan, Bui, in January 1977, the
Government of Pakistan decided to re-
Iease the hijackers, as it did not have
enough cvidence to prosecute them and
also did not agree to return them to India
to face trial.  On January 6, 1977. the
‘Government of India expressed jts regret
and deplored thes: moves of the Govern-
ment of Pakistan.

It appears that while no legal action
was taken against the hijackers, they have
remained under ‘“‘protective  custody’
in Pakistan since then. It is learnt from
press reports in Pakistan that an appli-
cation made on behalf of the hijackers
for their release has been accepied by
the Lahore High Court. Federal In-
terior Ministry of the Governraent of
Pakistan in its reply is reported to have
stated that the detenus hijackers possessed
Indian passports and had committed an
interpational crime by hijacking the
plane. The casc is likely to continue,
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Quantity of Plates Supplied to Stock-
yards

4807. SHRI SARAT KAR : Will
the Minister of STEEL AND MINFES be
pleased to state :

(a) the total quantity of plates of
different gauge supplied to the different
stock yards in the country during the last
two years and the basis of such alloca-
tion ; and

(b) whether there is any proposa: for
ning a stockyard at Berhampur in near
uture ?





